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to Questions 126

S.No. State/UT Area Area Area
declared taken Distri.
surplus g?ssessmn buted
16 Madhya Pradesh 297 255 173
11 Mabharashtra 704 624 525
12 Manipur 2 2 2
13 Orissa 174 159 14*
14 Punjab 139 104 101
15 Rajasthan 619 546 432
16 Tamil Nadu 177 171 140
17 Tripura 2 2 2
18 Uttar Pradesh . 529 498 358
19 West Bengal 1261 1143 899
20 D & N Haveli 9 8 6
21  Delhi 1 1 Neglible

1 1

7226 6229 4767

#Figures have been rounded upto the nearest thousand.
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Industrial Production Affected by
Import Curbs
368. MISS SAROJ KHAPARDE:
Will the PRIME MINISTER be

pleased to state:

(a) whether it is a fact that the

industrial ~ production in the first half
of the current year has been ad-
versely affected by the recent import
curb imposed by the RBI;

(b) if so, the details thereof; and

(c) whether Government propose
to reduce or remove those  import
curbs and if so, the details thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY

(SHRI P. J. KURIEN): (a) and (b)
According to the Index of Industrial
Production  compiled by CSO  which
is available upto  March, 1991 the
month-wise  rates of industrial growth
from January, 1991 onwards are as
follows:

[ RAJYA SABHA ]

to Questions 128
Period Rate of Growth
January, 1991 4-3
February, 1991 63
March, 1991 7.2

The curbs on financing of imports
were imposed by RBI with effect
from 19th March, 1991. in the absence
of availability of Index of Industrial «
Production from April, 1991 onwards,
it is difficult to say that the curbs im-
posed by RBI have adversely affected
industrial production.

Mlany manufacturing units have
carried on production during the last
quarter with the inventories of raw
materials and components already
available. With the depletion of in-
ventories and with continuation of
RBI curbs on financing of imports,
the industrial production may get ad-
versely affected.

(¢) Th, Government is constantly
reviewing the import curbs which
have become inevitable due to the
tight balance of payments possible
and it is proposed to reduce and re-
move the curbs on imports as and
when the balance of payment situa-
tion permits.

Assessment of Liabilities of Glaxo the Special
Team under Drag- Prices Equalisation
Account

369. DR. RATNAKAR PANDEY:
Will the PRIME MINISTER be
pleased
to state:

(a) whether it is a fact that the
Special Team did not assess the lia-
bility of M|s. Glaxo under DPEA;

(b) if so, who decided the assess-
ment of Rs. 37 crores towards this
company and on what basis;

(c) whether itisa fact thatthe
liability of Rs- 37 crores has been re-
vised to 66.35 crores.



